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Andhra Pradesh: BJP leader added as member in Tirumala Tirupati 
Devasthanams trust board 

https://timesofindia.indiatimes.com/city/vijayawada/andhra-pradesh-bjp-leader-added-
as-member-in-tirumala-tirupati-devasthanams-trust-board/articleshow/114875714.cms 

TNN | Nov 2, 2024, 12.42 PM IST 

TIRUPATI: BJP spokesperson G Bhanu Prakash Reddy has been named in the TTD 
board members list, which was officially released by the govt on Friday. The new TTD 
trust board now has 29 members, with media baron Bollineni Rajagopal Naidu 
appointed as the chairman. Besides 25 non-officials, executive officer of TTD, secretary 
to the govt, have also been nominated to the trust board as per convention. 
Earlier, Andhra Pradesh govt constituted the new Tirumala Tirupati Devasthanams trust 
board on Wednesday. Prominent vernacular television news channel chairman Bollineni 
Rajagopal Naidu, a native of Chittoor district, was appointed as the new TTD chairman. 

While several aspirants reportedly intensified their lobbying for the coveted TTD 
chairmanship, chief minister Nara Chandrababu Naidu made the final decision in 
nominating BR Naidu as the new TTD chairman. 

Other prominent members in the trust board include former Chief justice of India and 
former chairman of the national human rights commission HL Dattu and Bharath 
Biotech founder Dr Suchitra Ella. 

 
Two prominent figures who were nominated to the TTD trust board during the erstwhile 
YSRCP regime and have once again made it to the new TTD trust board constituted by 
the TDP govt are Krishnamurthy (Tamil Nadu) and Saurabh H Bora (Maharashtra). 

Other members nominated to the TTD trust board include Narsi Reddy, Sambasiva Rao 
(Jasthi Shiva), Sadasivam Rao Nannapaneni, Koteshwar Rao, Mallela Rajasekhar 
Goud, RN Darshan, Shantaram, P Ramoorthy, Janaki Devi Thammisetty, Boogunooru 
Mahender Reddy, Anugolu Rangasri, Buragapu Ananda Sai, Naresh Kumar and Dr Adit 
Desai.Dr Adit Desai is the second Gujrati to be appointed to the TTD trust board. 

His father Dr Ketan Desai, former MCI chief who faced charges of financial fraud and 
irregularities, was the first Gujrati to be appointed to the TTD trust board during the 
YSRCP regime in 2021. 
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NHRC ने आȏदाह मामले मŐ DM से मांगी įरपोटŊ:मुजɠरपुर कलेƃŌ ेट मŐ िबंदालाल 

गुɑा ने लगाई थी आग, 8 सɑाह के भीतर įरपोटŊ  की मांग 

https://www.bhaskar.com/local/bihar/muzaffarpur/news/nhrc-sought-report-from-dm-in-
self-immolation-case-133898612.html 

मुजɠरपुर11 घंटे पहले 

मुजɠरपुर िजला कलेƃŌ ेट मŐ आȏदाह करने वाले िबंदालाल गुɑा के मौत के मामले को NHRC ने 

मानवािधकार का गंभीर उʟंघन बताया है। इस मामले मŐ आयोग ने डीएम और एसएसपी से 8 सɑाह के 

भीतर įरपोटŊ की मांग की है। 

इस मामले मŐ मानवािधकार अिधवƅा एस. के. झा ने एनएचआरसी और बीएचआरसी मŐ यािचका दायर 

करके Ɋाियक मांग की थी। िजसको लेकर एनएचआरसी ने सुनवाई करते Šए यह आदेश जारी िकया है। 

पूरी मामले को लेकर डीएम और एसएसपी से įरपोटŊ मांगी गई है। 

Ɛा है पूरा मामला 

कांटी क˜ा के िबंदालाल गुɑा ने जमीन पर दखल-कɥा नही ंिमलने से परेशान होकर बीते 4 जुलाई को 
कलेƃŌ ेट मŐ पेटŌ ोल िछड़क कर शरीर मŐ आग लगा ली। िजनका इलाज के दौरान एसकेएमसीएच मŐ मौत हो 
गया था। िबंदा लाल की पȉी िकशोरी देवी के आवेदन के आधार पर नगर थाने मŐ बीते 7 जुलाई को Ůाथिमकी 
दजŊ की गई थी। बताया गया िक साल 2014 मŐ उसे तीन िडिसमल जमीन भू-हदबंदी से Ůाɑ Šई थी। िजस 

पर वह घर बनाना चाहते थे। लेिकन पड़ोसी उƅ जमीन पर उसे दखल कɥा नही ंकरने दे रहे थे। साल 

2020 मŐ उस पर घर बनाने का Ůयास िकया तो आरोपी पड़ोसी ने झोपड़ी िगरा दी थी। 

िजसके बाद आला अिधकाįरयो ंतक गुहार के बाद भी उसे जमीन पर कɥा नही ं िमल रहा था। कई बार 

कायाŊलयो ंका चſर लगाते-लगाते वह परेशान हो गया था। िजसके बाद कलेƃŌ ेट पŠंच कर उसने शरीर 

पर ǜलनशील पदाथŊ डालकर आग लगा ली थी। 

मामले संबंध मŐ मानवािधकार अिधवƅा एस.के.झा ने कहा िक यह मामला मानवािधकार उʟंघन के अित 

गंभीर कोिट का मामला है। साथ-ही-साथ यह मौजूदा Ůशासिनक ʩव̾था पर कुठाराघात है। माननीय 

आयोग के ˑर से उǄˑरीय जांच की िनतांत आवʴकता है। 
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